3 Papers Laid

M.Q.U. between Govt of India and
Rashtriya Chemicals and Fertilizers Ltd.,
Madras Fertilizers Ltd., and Paradeep
Phosphates Ltd., for the year 1997-98
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Report and Accounts (1995-96) of the
Konkan Railway Corporation Ltd., New
Delhi and Indian Railways Finance
Corporation Ltd., New Delhi and related

papers
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Report and Accounts of various
Universities and Educational Institutions
and related papers

SHRI MUHI RAM SAIKIA: I lay on the
Table, a copy each (in English and Hindi) of
the following papers:—

(i) (a) Annual Report of the Tezpur
University, Tezpur for the year 1995-
96, under sub-section (3) of Section
30 of the Tezpur University Act,
1993.

(b) Review by Government on the
working of the above University.

(c) Statement giving reasons for the
delay in laying in the papers
mentioned at (a) above.

(Placed in Library. See No. LT-
1825\97)

(i1) (a) Annual Report of the Tezpur
University, Tezpur for the year 1995-96
and the Audit Report thereon, under
sub-section (4) of Section 31 of the
Tezpur University Act, 1993. (b)
Statement giving reasons for the delay
in laying the papers mentioned at (a)
above.

(Placed in Library. See No. LT-
1827/97)

(iii) (a) Annual Report of the Kendriya
Vidyala Sangathan, New Delhi for
the year 1993-94.

(b) Statement by Government accepting
the above Report. (c.) Statement

giving reasons for the
delay in laying the papers mentioned
at (a) above.

(Placed in Library. See No. LT-1823\97)



